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lIR. SPZAKER! Question No. 'il" 
-Sbri Amarainh V. Rathawa. 

SHBl K. LAKKAPP A: Question 
No. 124 also may be taken up with 
We as it 18 on the same subject. 

SHRI M. SATYANARAYAN BAO: 
Also question No. '723-·it also relates 
to housing. 

MR. SPEAKER: Don't worry. We 
may reach them. 

Central BoasiDC Alslstance to states 

+ 
·'117. SHRI AMARSINH V. 

RATHAWA: 
SHRI MOHAN LAL 

PATEL: 

Will the Minister of WORKS AND 
HOUSING be pleased to lay a state-
ment showing: 

(a) whether it is a fact that the 
Central Government have provided 
financial assistance and guidelines to 
certain States with a view to easing 
their housing problems in the State; 
and 

(b) if so, the names ot States and 
the financial assistance given to each 
State during the last three years? 

THE DEPUTY MIN1STD IN THB 
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMAD USMlUr 
ARIF): (a) and (b). A statemcmt ia 
laid on the Table of the Sabha. 

Statement 

(a) and (b). 'HouSlng' is a Stat~ 
subject. Central financial assistance 
to the States is given in the shape of 
'block loan,' and 'block grants' with-
out their being tied to any particular 
head of development. The States 
make the inter-sectoral allocation of 
funds within the State Plans accord-
ing to their needs and priorities, keep-
ing in view the advice and guidelines 
given by the Planning Commission. 

In addition, loans from L.I.C., G.I.C. 
and HUDeO are also given to the 
states for their housmg programmes. 
Details of these loans given during 
the last three years are indicated in 
the enclosures (Annexures I, II and 
In). 

Po hey guidelines issued to the 
States have uniform application. No 
specific guidelines have been issued 
to any particular State 

ANNEXURE.aI 

~ .. tG If)l'l'\ "llln~ lU' 1 tl) th,. V 1.' in l.~ ')tate Gover nmcnts for irn )lcment3.tioll of various Social 
HOUSing Schemes: ( 

(Rs. in Iakhs) 

Sl.No. Name of thf" State 1977-78 1978-79 1979-80 

t 2 3 4 5 --
I Andhra Pradesh . 190 • 00 H)3.00 294.00 

fI Assam • 30 . 00 30.00 33. 00 

g Bihar 100.00 120.00 • 345·0~ 
4 Guj ll'at 90 •00 125. 00 276. 0 0 

5 Hary~na 60.00 60.00 98 •00 
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I~_'~-------- ______ ----__ ------------,-------- ----------------------------.-----
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..... --------------------------.. -- -_..-_.. - -. - ...... -. - - ~ --, Hbbachal Pradesh 

7 Jammu &. Kashmir 

8 Karnataka . 

9 Kerala 

10 Madhya Pradesh. 

II Maharuhtra 

12 Manipur 

13 Meghalaya 

14- Nagaland 

15 Orissa 

16 Punjab 

17 Rajasthan 

IS Sikkim 

19 Tamil Nadu 

20 Tnpura 

21 Uttar Pradr-sh 

22 West Ben~al 

Total 

55.00 

55.00 

110.00 

120.00 

140.000 

90. 00 

20.00 

15. 00 

85. 00 

120.00 

5. 00 

25. 00 

55 .GO 

55.00 

120.00 

120.00 

140 •00 

100.00 

16.00 

140. 00 

70 .00 

120.00 

6.00 

137·00 

200.00 

185. 00 

1992 . 00 

70 •00 

65.00 

~65·00 

186.00 

r~,oo 

2 15. 00 

115. 00 

21.00 

-

7·00 

384. 00 

63.00 

745.OQ. 

268.00 

---------------------- ---
ANNEXURE-II 

Allocation of G.I.C. loans allocatrd to vanous Stalt'" GOVlrnments for jrnpJ(mrntadon oj 
(i) Village HoU!ing Projects Scht"n"\e and (Ii) Construction of Hott.cres for EWS. 

Sl.No. Nam~ of State 1978-89 1979-90 Total 

___.._..._ _._..__._- ----~-__.--._.._,_,_.---------
(R!. in lakhs) 

Andhra Pradesh 50 . 00 170.00 220.00 

2 Assam 20.00 20.00 40 .00 

3 JJihar 100.00 100.00 !Zoo. 00 

4 Gujarat 70.00 160.00 230.00 

5 Haryana 50 • 00 60,00 110.00 

6 Himachal Pradesh 40. 00 40.00 

7 Jammu &. Kashmir 10.00 10.00 20. oJ" 
8 Karnataka . 95. 00 100.00 r 95.00-
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-- ...._ -- ......... ----.......... ........ 
"l 2 4 4 

$ Kerala l()O.OO 20.00 120.00 

:to Madhya Pradesh 75. 00 86.00 161,,00 

Jt ., 1'1.h'l1"'ashtra 100.00 100.00 200.00 

la ! .nipur 10.00 10.00 

1 8 Meghalay.1 5. 00 5·00 
1.(- Nagaland . 15. 00 15. 00 

1 5 Orisa 100.00 100.00 

16 PU"1jab 50 • 00 62.00 112.00 

1 7 R'1jasthan 60.00 60.00 

18 Sikkim 50 .°0 50 .00 

19 Tamil Nadu 100.00 1 70 • 00 2 70 • 00 

~o Tirpura 10.00 I I .00 21.00 

121 l_Ttt ar Ptl.JeJh 150 • 00 33 1 • 00 481.00 

~lZ We'Jt Bengc\l 150 • 00 150 • 00 

1400.00 1400.00 2800.00 

--
~\l\NEXURE III 

State/V.T. Loan Sanctioned In (Rs. In crores) 
-....-.-..--.-. .... _.~._.-.. -..--
I977-7B 197R-79 1979~80 
(GOI ss) (Gros'l) (Gross) 

Andhra Pradesh 5. 0 2 8.79 22.81 

Assam 0.59 0.64 0.g6 
Bihar 5.9 1 2.15 2~07 

Gl,\jarat 6.23 15.61 27.61 
liaryana 7. 87 3.77 5. 65 . 
Himachal Pradesh 0.14- 1.54 
Jammu & Kashmir 0.95 0.33 
Karnataka B.06 4. 86 6.45 
Kerala' 11 .16 6.42 6.!Jo 
.Madhya Pradesh 2.08 6·59 4.70 
Ma'harashtra ~ · 11.96 4·54- 3. 0 4-
on.. 1.47 8.05 ~.Ol 

I~ah 1.54 1.70 •• 75 
.R.a l&11than 4. 85 10.42 9. 1 2 

Tamil Nadu • • 4.3 1 9.79 11·77 
Uttar Prac!.esh · g.16 la.~ 15.63 
West Bengal • • • • • 9.92 3·59 S.55 

.J. Of.} • __ -',1_ 8~.'2 rot .to 128.,. 
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MR. SPEAKER: Shrl l\ioahn Lal 
Patel. He is not here. 

SHRI MANORANJAN BHAKTA: 
The hon. Minister haa given a long 
liat of States. I woulct like t1) know 
from him why he has left out the 
lfnion Territories, particularly, the 
Andaman and Nicobar Islands. Not 
only that. This is an isola ted area. 

So, Sir, I "ould like to l.;now from 
the llon. MiD~ where tkere is any 
proviaioa fDr Qentall a88iltance tot 
.. \Ddon '-'l*,~y or 1lO't. Way he 

r. 
hae ~ot ~ anY thin, for bOU$in. 
in sO fJU' as the union territory ~ 
p}e h.ere are cancerneu I 

SHBI P. C. SE'rHI: As far as union 
territor.j.es are concer'ned, there 1s a 
sePllrate question. If that is alsQ P\lt 
to me, I wou Id l·eply t", the han. 
Member's question. 

SRBI MANORANJAN BHAKTA: 
The Union Territory is sIsf) there. 
But you have not replied. 

MR. SPEAKER: We \vill COme to 
that. 

Mr. Faleiro. 

SHRI EDU.ARDO FALEIRO: t;ir, 
the housing problem is very serlQUS 
all over the country not only jn rural 
areas but also in urban areas. In 
urban areas, Governrnent servants 
and others have to soelld about 30 
per cent of their salaries in getting 
the houses and have to givC' pugrees 
for hire purchase houses. There 
are Inany fraudulent and bogu& co-
operative societies ~vho are o}lerating 
in the housing scheme. So, my ques-
tion is: what steps have Government 
taken to have a c0 mprehensive 
national housing policy for construc-
tion and dIstribution of houses in 
rural and urban areas and to dis-
courage the racket-the minister has 
himself called it rach.et-by fraudu-
lent and bogus cooperative sucieties 
and to encourage the gent·ine (:oope-
rative societies by gIving them funds 
fOr the purchase of materials and for 
having the control over the office-
bearers and so on and 84) forth? 

I would like the hon. Minister to 
clarify whether the ndtional housing 
pOlicy that he contemplates win dis-
courage bogus co"perative societies 
and it will encourage only those gen-
uine housing oooperatlve societies? 

SHRI P. C. SETHI: The hOI\. 
Member bas speciflcally 'Put the ctues-
~ with repra to Government em,,'" 
loyees. In Delhi, part.eularly, 110 far 
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as Government employees are con-
cerned, I agree that it is hardly 44 
per cent. It is QUite inadequate. But, 
this year, we are taking up A, B, C, 
category of constructi.on far the gov-
ernment employee$ raising the per-
centage of satisfaction from 44 to 55 
per cent. It is our constant endea-
vour as far as economically weaker 
and low and middle-- income groups 
of employees are concerned, that. we 
are seriously taking up the prOl'tram-
me of construction. For example, 
this year, the D.D.A. is going to cons-
truct about 30,000 houses as compar-
ed to 4,500 only done by the previous 
Government last year. 

As far as cooperative housing so(.ie-
ties are concerned, thel'e are coopera-
tive societies about which I have r-c-
ceived complaints. Those complaints 
are being enquired into. If there arc 
more complaints, we will go into 
them. Apart from this, I have asked 
the department to go into the coope-
ratives seriously and find out \vhich 
are the cooperative societies func-
tioning frauduler.tly and which are 
not. 

MR. SPEAKER: No more ques-
tions on this. Next question No. 718. 
Shri Daga. 

7 1 8. ~ 'L"" '" W1ITr: CflTT wwmr 
~1ifWit_,_,·-, ~ ~ ~ m ;m ~ fen: 

(q:;) Cflr'T 1 98 1 Cfi t 'ret ~€1i 41 
04 fCiffl ~l (.fiT Cf"f" ~ ~ If 1r.im \iff ~ 
(; 

(~) ~ ~, ~ f24Cf)(?Ij4( 64 fdRl ql 
~ f1.:ro: ~ fCfid;fr ~ ~ (I 1\, ~ ~ ~; 

(11") CllIT ~ (*1 ( .r ~ ~ 1f ~ 
~~(; ~~, ~~itItu 
CRT ~; arh . 

~) ~ qt{' ~ ret Cfii1i 41 04 fcta ~ 1 
1ft ifiIlr ~ ~ ?fiT fq:ql( ( orh \V( 
~ ~ CfiT cnt1f ~ ~ ? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCJAL WEL-
FARE (SBlU B. SHANKARANAND): 
(a) Yes, Sir. 

(b) The total funds provided for 
various schemes relatinl disabled 
persons for 1880-81 is Rs. S59.43 lakhs. 

(c) The information is laid "n the 
table of the House. 

(d) It is not possible to indicate 
the number ot disabled persons pro-
posed to be given jobs this year and 
the nature of jobs to be provided. 
However. All heads of Vocational 
Rehabilitation Centres and Special 
Employment Exchanges have been 
requested to step up the placement 
of disabled persons. Government is 
making efforts to increase the num-
ber of disabled person9 in Govern-
ment and Public Sector Undertaking 
Employment. 

Statement 

1. A National Committee On Inter~ 
national Year of the Disabled Per-
son under the chairmanship of the 
Minister of Education, Health and 
Social Welfare has been formed. The 
first meeting ot the National Commit-
tee was held on 1st May. 1980, 

2. A National Plan vf Action for 
International Year of Disabled Per-
sons with main focus on the following 
items has been drawn up:-

0) Early detectio:l. and Preven-
tion of Disability; 

(ii) Education of 
children; 

IIandieapped 

(iii) Employment of Iiandicapped 
persons. 

(iv) Research in various areas to, 
facilitate integration of the disabled 
into community Ufe. 

~. Ministries of Health and Family 
Welfare, Education- and Culture and 
Labour haVe constituted wOl'king 




